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5.8.02 On the prayar of Mr, S,Sarma,
‘,learneqﬁcQunsal for the Responden&s,
further three vesks time is allouwed. R
to the Raspondents to file reply, 1f )

- anable the respondents to file reply
on the prayer made by Sri S,Sarma, learned
counsel for the respondente,
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It Bas been stated, that the
judgment and‘ofderfpassed by: this Tribun-
al dated 16.,5.2001 in 0.A. No. 166/98
is under examination in the High Court
.and also stated that the order,has been
_suSpended.

- In that view of the matter, the
C.P. stands dropped.
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